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has died. Sri Agarwal hes also filed =

ndants is present. H‘a states
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Divisicnal Pailuay Meneger, ' Northern Reiluay,Allahe

to the effect that the FPetitioner has actuslly died on

7.8.1984. In the circumstances, the petition is abated.

2. The petition is dismissed as abated on account of

the ceath of the Fetitioner. _ i
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